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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) The
requirements of sulphur in the coun-
try are almost wholly met by imports.
It is not in the public interest to dis-~

. close the details of the imports plan-

 ned.

{(b) Government had carried out a
review in consultation with all inter-
ests concerned, ’

(¢) Does not arise.

(d) The review disclosed difficul-
ties in meeling the sulphur require-
ments of fertilizer unils fully. Steps
have already been taken to augment
the jmports. The situation is under
conslant review,

AIR recreational programmes for
rural areas

*111. SHRI SARAT KAR:
SHR1 ISHWAR CHAUDIRY:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to allot some time for the recrea-
tion of rural areas—particularly in
remote areas in addition to the pro-
grammes of educational mature; and

(by if so, the details regarding the
increase of the entertaininent content
of the AIR programmes meant for the
rural audience, if any, during the eur-
rent yesr?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) and (b). Music
and drams prorammes broadcast
from AIR Stations constitute about
40 per ceny of its programmes. They
are generslly for both rural as wel’
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as urban audiences, Recreation and
entertainment of rural listeners is
one of the major objectives of the
rural programme. Folk songs and
folk music form an essentia]l compo-
nent of programmes directed to rural
listeners who also listen to general
entertainment programmes broadcast
by AIR Stations. The entertainment
content of AIR programmes for rural
areas at present is considered to be
adequate.
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Drilling for oil in Kerala

*114. SHRI VAYALAR RAVI: Will

the Minister of PETROLEUM, CHE-
MICALS AND FERTILIZERS be
pleased to state:

(a) whether Government have
done any drilling for oil in Kerala, if

80;
(b) what are the results; and

(c) whether Government is plan-
ning to do further drilling on Kerala
sea?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) As
far as the onshore area in Kerala is
concerned, no drilling has been done
by Oil & Natural Gas Commission.
However, in the offshore area, Oil &
Natural Gas Commission has
drilleq an exploratory well off Cochin
during April/May, 1978.

(b) The above mentioned explora-
tory well which was drilled to a depth
of approximately 1755 metres proved
to be dry.
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(c) Oil & Natural Gas Commimon

. has plannéd to conduct geophysical

survey in the shelf area between Gali-
cut and Mangalore some time during
the period February/May, 1979. Fur-
they programme will be decided by
0il & Natural Gas Commission 'after
evaluating the results of the proposed
survey,

Vindictive attitude of H.A.L. Manage-
ment against Officers

*115. SHRI SIVAJI PATNAIK:
Will the DEPUTY PRIME MINISTER
AND MINISTER OF DEFENCE be
plcased to state:

(a) whether he ig aware about the
fart that as soon ag the Hindustan
Aeronautics Officers’ Associalion got
registered under the Trade Union
Act, 1926, the managemen; of HAL
started taking all sorts of vindictive
and arbitrary steps against the officers
and stopped facilities which the Offi-
cers’ Association entitileg to; and

(b) if so, the reaction of the Gev-
ernment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(PROF. SHER SINGH): (a) and
(b). A recogniseq umion of Hindus-
tan Aeronautics Employees, registered
under the Trade Union Act, 1826 is
already functioning in HAL, Banga-
lore. The registration of Officers’ As-
sociation of HAL, Bangalore, as a
Trade Union, has resulted in more
than one Trade Unions in the same
unit. The Officers’ Association pri.r
to its registration as a Trade Union,
was enjoying certain facilities and
privileges like recovery of dues from
theiy members through pay rolls and
office accommodation within the fac-
tory premises, which are not granted
to Trade Unions. Since the continu-
ance of these privileges would amount
to discrimination among Trade Unions
of HAL, Bangalore, the Mmaaumant
have withdrawn them in mct d
Officers’ Association.





